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SHRI K. LAXKAPPA (Tumkur): Mr.
Cahirman, Sir, T want to say:....

MR, CHAIRMAN : He will continue his
speech when this subject is again taken up.
Now we will take up the Half an Hour
discussion.

17.30 hrs.

HALF-AN-HOUR DISCUSSION RE-
SLOW PROGRESS OF ELECTRIFICATION
IN WEST BENGAL- BIHAR AND ORIS5A.

MR, CHAIRMAN : Shri Daschowd-
hury, He will take only ten tminutes,

SHR1T B. K. DASCHOWDHURY (Cooch-
Behar) : Why do you impose the time limi-
tation?
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SHRI P. GANGADEB (Angul): Orissa
also should be given some time.

SHRI JYOTIRMOY BOSU (Diamond
Harbour) : I am the only person to ask
questions today. T may be given the time of
four questions.

THE MINISTER OF IRRIGATION AND
POWER (DR. ¥. L. RAO) :1 think,
from each of the Statcs one speaker
may be allowed. ' will reply next time.

MR. CHAIRMAN : No; according to
the Rules only those who have given their
uames can be callcoto put ‘questions.

DR.K.L.RAO -Herepresents only Bengal,
There must be somene from Bihar and Orissa
also because this isa discussion about all the
States.

MR. CHAIRMAN :
Rules.

I am bound by the

SHRI B. K, DASCHOWDHURY : 1 do
not think there is an* hard and fast rule. You
can easily allow onior two speakers.

MR. CHAIRMAN : He may start,

i SHRI BK. D OWDHURY : This
18 a very importan subject and I fear very
much whether 1 wil be able to speak out
what T want to say kithin this time Hmitation
of ten minutes, as tou Kave said,

ugs in this House about
the slow progress ofjlectricity and it is more so
in the eastern regon of India. Here is a
specific question tht was asked on the last

25th May as to wikt are the reasons for the
Slow progress of y i theoo States of
IndineBitwr, and West Bengat. The
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only reply that was advanced by this hon.
Minister is that these State Governments have
not taken so much of care to improve the
position of electricity in the respective States,

Certain figures were given. The aumber of
electrified villages and towns in 1968-69 in the
case of West Bengal werc villages 260 and towns
2; in 1969-70 villages 186, towns nil; In 1970~
71 villages 345, towns nil and the footnote is
there that three towns remain to be electrified;
in the case of Bihar, villages 661 in 1968-69,
797 in 1969-70 and 742 in 1970-71 and the
electrification of towns in all those three years
nil; in Orissa, in 1968-69 62 villages, in 1969-70
129 villages and in 1970-71 311 villages and
towns nil. This is the position,

Even in these days, when we have spent a
lot of amount of money since the beginning
of the First Five-Year Plan and we are just
in the middle of the Fourth Five-Year Plan,
some of the town arcas are not electrified, what
to talk of the villages. In Orissa for the last
three years no towns were electrified, In West
Bengal in the last five years, as stated by the
hon. Minister the other day, only two towns
werc electrified in 1968-69; thereafter nothing
happend. Till today towns or area having
a concentration of population of 10,000 or
more have not yet been electrified,

1t is true, in some State Governments they
are doing the best to electrify not only the
towns but also the villages, we have been told.
To be short on this point, in West Bengal there
are 38,446 villages: out of this a little less
than 2,600 villages were electrified. giving
a figure, in terms of percentage, a little above
6 per cent. But in respect of Kerala and some
other States it is about 45 per cent. And the
average all India figure is about 19 per cent
of the villages in India have been electrified.

The Central Government seems (o be very
much keen on laying the emphasis on the point
that the State Governments are not coming up,
stating clearly that these are the States’ sectors.
But probably the hon. Minister has forgotten,
while he states that these are the States’ sectors,
that electricity comes under the Concurrent
List also. Taking inte account the huge
deficiency in food articles and a lot of money
that we have to spend on important of food-
grains, I would ask the hon, Minister: Was
It not proper on his patt at least to see thay
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those State Governments which are not coming
up properly to elecrtify villages, the rural aress,
at least to augment the energisation of pumps
in the agricultural sector? It ought to have
been the responsibility of the hon. Minister
to push them up and, if necessary to give
them some more finances.

Under the scheme of Rural Electrification
Corporation, five big schemes have already
been cleared up and they are proposed to be
financed by the Centre. These are not within
the States' sector. Those States concerned
are, Gujarat, Maharashtra, Andhra Pradesh,
Mysore and Uttar Pradesh, These are the
States where a large number of villages have

been electrified.

I would like to give you some of the figures
in regard to the number of pumps electrified
upto the first three Plans. Tn West Bengal,
the nymber of pumps eclectrified is 437. As
regards Origsa, no figures have been given as
they are not available, In Bihar, the number
of pumps electrified is 10,660, whereas in the
case of Maharashtra it is 44,978 pumps; Tamil
Nadu, 2,56,594; Mpysore—42,371;  Gujrat-
17,155 and, even then, these States have been
provided with additional finances to the extent
of hundreds of crores of rupees to have more
and more of rural electirification. But the Sta-
tes which had the minimum umber of pumps
cloctrified upto the first three Plans, say, for
example, West Bengal where 437 pumps were
electrified as compared to Tamil Nadu where
2,56,594 pumps were clectrified, have not been
given any additional Special finances,

1 approciste the work of all those State
Governments, But, no doubt, I can-
not - appreciate the work of the Union
Minister in respect of sanctioning additional
finances to those States under certain schemes,
We appreciate the work of those States which
have advanced so much. But what about
the States which are lagging behind like any-
thing and which are regarded as the darkest
regions in the whole of India. For these three
States, West Bengal, Bihar and Orissa, no
special schemes have been sanctionsd for more
power generation.

MR. CHAIRMAN : The hon. Member
may, try to conclude sow,
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SHRI B. K. DASCHOWDHURY : Itis
not yet 10 minutes. You have been kind
enough to allow me 10 minutes. If you go
on ringing the bell like this, it disturbs me.

MR. CHAIRMAN: Then, you will
not get the reply from the hon, Minister. We
will adjourn at 6 O Clock sharp.

SHRI JYOTIRMOY BASU:
very important discussion.

It is a

SHRI B. K. DASCHOWDHURY : I must
make my observations.

DR. K.L, RAO : 1| surrender 5 minutes’
time to him. He must champion the cause
for these three States.

SHRI JYOTIRMOY BOSU : You cannot
get away like that. We want to hear you.

SHRI B. K. DASCHOWDHURY : This
18 one aspect of the matter. Itis not only
the ills of West Bengal todsy, not only the
ills of Calcutta today, that cosfront the Union
Government so much, I must say, for all these
reasons, if not for one of thereasons, it is the
Central Government'’s glaring apathy to West
Bengal that gives rise to law ahd other problem
in'day and in day out,

1 will now refer to cerain statistics, I
would like to bring it to yous kind notice that
even in the Fourth Five.yeir Plan for West
Bengal, only Rs. 10 crores haw been clarmarked
under <Rural Electrificatioy Schemes'. For
Tamilnadu it is Rs. 41 crorgs. For UP, it is
Rs. 61 crores, For Mysore, £ is Rs, 15 crores.
For Maharashtra it is 25 crdres and so on.

What about Orissa? ¥Fpr Orissa, it is
6.75 crores or something. M is less than Rs.
7 crores.

If it is the duty of the Ution Goveroment
to see that the backward region} should come up
to the level of the advanced ng, and that
what we spend ont the impor} of foodgrains
should be minimised, is it not
of the Union Government,
darkest areas get adequate li
financial aid.

It is not only the chse
There are wrious backward:

Weat Bongud,
ad i
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every State there dre certain under-develop-
ed areas. Jn West Bengal there are such back-
ward and under-developed regions. For the
benefit of the people of North Bengal to remove
the darkness from the entire region ,certian
special financial aid  should be made.
Even when the State Government autho-
rities had received certain sanctions from the
special fund at the Centre, we have found that
the amount has not been spent, This is known
to all that North Bengal is the most backward
regaioninthat State, Side by side, we find that
North Bihar also is packward, and no schemes
have been taken upthere also, either from the
side of the Government of Bihar or from the
side of the Government of West Bengal. Very
recently, the State Government of west Bengal
received an amownt of more than Rs. 300 lakhs
for three schemet. These schemes have been
spilled over in thefive districts of West Bengal,
namely Hooghly, Midnapore, 24-Parganas,
Birbhum and B.nkura, completely ignoring
legitimate claim of the five districts of North
Bengal. These fve districts are giving more
than one-third ofthe total agricuitural income
generated 1n the jtate of West Bengal, although
the population ¢ these tive districts of North
Bengal in relatim to that in West Bangal is
only one-scventh

What 1 woull ike to point out is that
the economic viaility is there in North Bengal
district. If runl clectrification shemes are
made successfulin North Bengal, then these
five districts o North Bengal can feed the
whole of West lengal simply with the help of
energised punps in Agriculture sector.

We have ben told that in West Bengal
certain special schemes have been taken up
to energise th pumps for the agricultural
sector and [t giving irrigational facilites,
But so far wefind that no particular steps
have been tken.

1t is wellkknown that electricity is one of
the basic costituents of the basic infrastru-
cture of deplopment. It is not enough to
have merelphysical capital; it is not enough
to invest rtrely Rs. 100 crores or so for the
developmet of these backward regions until
and unles we have this basic infrastructure
of nt, of which electricity is one,
for backrd arcas what is the good of inve.
sting theponey 7 And where is the scope for
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further investment ? Therefore, a proper
condition and climate be created for best uti-
liation of both physical and human capital,
if backwred regions are to be developed,

MR. CHAIRMAN : The hon. member
should conclude now. Shri Jyotirmoy Basu,

SHRI! B. K. DASCHOWDHARY : 1 have
not yet finished.

MR. CHAIRMAN : His finishing is not
my business. I have called Shri Jyotirmoy
Basu already. He should conclude now,

SHRI B. K. DASCHOWDHARY : Kindly
give me five more minutes.

MR. CHAIRMAN : I am sorry, He should
conclude now.

SHRI JYOTIRMOY BASU
give him two more minules.

Kindly

MR. CHAIRMAN : I have already given
him five minutes from the hon. Minister's
time.

SHRI B. K. DASCHOWDHARY : The
hon, Minister has said a number of times that
certain schemes are going tube commissioned
to augment clectrical energy in North Bengal,
1 have been making regular correspondence
with the hon. Minister for a long time on
this matter, and 1 have raised this issue also
on the floor of this House on many occasions.
1 have here with me the letter written by Dr.
K. L. Rao on the 18th February. 1970, from
which I would like to guote just one line, which
reads thus :

‘‘In the meantime, the State authorities
arc also examining the feasibilities and eco-
nomies of transporting coal from the existing
coalfiells of west Bengal and .for the
proposed thermal station near Siliguri. As
soon as the feasibility report is received from
the State authorities, we shall take further
action thereon,”

I would only like to remind this hon.
Minister of the promise that he had made in
this jetter, that as soon as the feasibility report’
is received, he would take further sction, 1
would like to know whether he has already
taken further action,.....
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MR. CHAIRMAN : The hon,
should conclude now.

Member

SHRI JYOTIRMOY BOSU.

SHRI B. K. DASCHOWDHARY : I
would like to know whether he has consi
dered the position......... Ceenae

MR. CHAIRMAN : Nohing that the
hon. Member says hercafter will go on record.
I have called Shri Jyotirmoy Bosu already.

The hon. Member was given ten minutes
to start with, but he has already taken 17 minu-
tes and still he 1s not satisfied. 1t is a very
awkward position for the Chair, to go on
persuading him to finish.

SHRI B. K. DASCHOWDHARY : **

SHRI JYOTIRMOY BOSU : The adva-
ncement of a counrty is known by the quen-
tity of protein that the country consumes and
also the growth of electricity, Electricity 1s
the source of generation of basic wealth, a
thing that has never been detected by the
planners of this country. It gives us power
for irrigation, and power for the small, cottage
and all types of industries. Yet, during the
last 23 years, we are 1n a miserable state of
affairs as far as electricity is concerned.

Government have been attaching  very
little importance to this Ministry, 1 am sorry
to say that the Minister in charge has not
even been given a Cabinet rank although Dr.
K. L. Rao very much deserves that, There
are backward States like the States
of Assam, Orissa, Bihar and West Bengal
This year's budget for power and irrigation,
as Shri Chavan very proudly recited yesterday,
does not excoed Rs. 10 crores. But for police,
they require money; during the last 15 years,
from Rs. 1,1/2 crores, it has come up to Rs.

Si‘ irores. There is no dearth of money for
that,

West Bengal has about 7.7 per cent of
villages electrified. In Assam, the figure is
a wonderful 2.5 per cent; in Orissa,
itis 2.5 per cent and in Bihar it is 10.4 per cent
We are very happy that some states have
gone forwaed, states like Haryana and Tami!
Madu, But what about those backward States
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Is it not the duty of the Central Government

to bring them up to the national standard ?
No, they have not done it.

Because of the monopolist-industry-orie-
nted attitude of the Government of India,
the allocation in the Fourth Plan for rural
electrification has suffered, Rural slectrifi-
cation has been totally and deliberately negle-
cted. It is a multiple employment generating
source, As a member of the expert commi-
ttee on unemployment, I know it; we are
thrashing this point (Inzerruption). DR. Rao
need not carry coal to Newcastle. 1 know the
characteristices of his Government.

What arc they doing nov. The Rural
Electricity Board has drawl up a project
report costing Rs, 14 crores. But the Rural
Electrification  Corporation 13 engaged m
the exercisc of egg first or cheken first, They
say there are no tube-wells. Who will put the
tube-wells ? A subsoil waler mrvey has been
conducted by the GSI and thiy say the possi-
biltties are very great. May [humbly request
Dr. Rao to do whatever he cn  to find the
finance for this.

There 1s subsidy given © industry in
respect of electricity, But as ar as the rural
arzas arc concerned, agricultut cannot comp-
ete with the masters, the big jonopolists and
so there is no subsidy.

I would tell DR. RAQ : g¢ money some-
how, beg, borrow or steal. Tere are plenty
of sources from which you an get money.
Fourteen major banks have ben nationalised;
insurance bas been nationalisd, Bonds and
loans can be got through. Thre is PL-480,
Let him tell us here and now that he is pre-
pared to do for rural electrifiation in the
backward states of Assam, Orisss West Bengal
and Bihar,

MR. CHAIRMAN : The ha, Minister.

SHR1 R. V. BADE (Kargone) :
Stri G. P, Yadav from our pari had sent
his chit.

MR. CHAIRMAN : Shri P. langadeb

which have lagged so far behind in this respect, and Shei P. K. Deo had also sent in%mtions

**Not recorded.
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for participating in the discussion, but their
letters were not received before the comme-
ncement of the sitting and as such, the notices
are time-barred.

SHRI R. V. BADE : On a point of order.
It is not mentioned that it was time-barred.

MR. CHAIRMAN : 1 have said it.
The Minister of irrigation and power.

Dr.K.L. RAQ : T thank hon. members
for bringing out a very important subject which
really deserves very great consideration. 1
wish there were more discussion on this sub-
ject.

Rural electrification staited in India as a
national policy in 1961, At that time, we had
less than 2 lakh pumping sets. and less than
25,00 villages were electrified. In the last ten
years, we have made a very good effort. Nearly
16 lakh wells have been electrified and 1,05,000
villages have been electrified, The tempo
has gone up. We are installing pumping sets
at the rate 3,1/2 lakhs a year; as for villages
covered, it is at the rate of 17,000 a year.

The only regrettable feature is that there
is some unbalanced development. Nearly
9 states have got less than 18.8 per cent. of
rural electrification which is the average of
electrification in the countery, These states
have half the country’s population. So there
are 9 states which are below average. It is regre-
ttable that West Bengal, Orissa and Bihar,
three states which have very vital resources
including water should be lagging behind in
this respect, This point does not need arguing
or explaining . Orissa has got only 2.7 per
cent of the villages electrified. It is so bad,
While in Tamil Nadu for every 30 acres we
have got a pumping set, in Orissa for every
30,000 acres, there is & pumping set.

AN HON. MEMBER :
Bihar and West Bongal ?

What about

DR. K, L. RAO : I have got very little
time,

As 1 said, there is no need to argue that
itis necossary tostep up the effort considerably
in these 9 stated, specially the thuee States
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1 mentioned which have very vital resources,
which have got plenty of water resources
available for electrification both in villages
and for enorgising pumping sets.

The only snag is that of funds. Shri Chow-
dhury was not correct when he said that we
have given so mich more money in the Plan
for Tamil Nadu but not for Bengal and so on.
1 submitted once before that money is not
allocated by the Centre. Blcck grants or block
loans are granted to each State depending
upon a certain formula and from that the
State allots the money. In that respect I am
sorry that West Bengal has been attacking
the least importanice to rural electrification;
they have not done anything at all. 1t is really
a sad thing. Money is not given by the Centre.
seperately Tor rural electrification. Tamil Nadu
has understood the value of rural electrifi-
cation. They have done a very huge amount
of electrification; still they attach great impo-
rtance and they allot substantially more
funds. The Rural Electrification Coropora«
tion has been set up with the Government
of India as the financing organisation and we
are trying to help as much as possible
(Interruptions)

Gadasila in Orissa was not an electrificd
village. We held there a meetirg in last Oct-
ober. It was a very good mecting and some
Members of Parliament and some Members
of the State Assembly were also there. The
result of that meeting was that Gadasila
was electrified. At that meetipg we found
that electrification in Orissa was not picking
up because there were no transmission lines.
We decided there that we shall give funds
from the Corporation even for transmission
lines, though it is not generally the case.

One unfortunate thing is that the States
come up to us very slowly and they do not
come in the proper way. I have sent speciaily
officers to get these schemes prepared, 1can
assure the hon, Members that so far ags the
Rural Electrification Corporation is conce.
rped I shall make the best use of that tosllot
extra funds for these three States and ¢ry
to help as much as possible, and even go
out of the way in the matter of transmission
lines.......,..( Jmterraptions ) We can come
in provided schemes are prepared by the
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States. I think we shall be able to ausist them
appreciably in the noxt three yeats by giving
foans up to Rs. 20 crores from the Rural Fin-
ance Corporation.

As regards the cooperatives, hon.
Members said that cooperatives have been
set up in some States. The American Rural
Blectric people came here at our
invitation and they said that would assist
the cooperatives by technical advice and
finatice, We approached the States. None of
thGSmws,emptSOtﬁ,andMndhya?mdesb
was one of them offered to take up the coope-
ratives; most of the States ssid that they
did not want it as they thought that it was
somsthing unnecessary, We also did ot know
very well about them. When these coopera-
tive were set up they had an organised way
of dealing with electrification in alarge number
of villages, bigger units. That way it will be
helpful. I propose to persuade  the Rural
Electrification Corporation to assist in setting
up the cooperatives in all the three States,
We shali launch a massive attack on the
problem.

One other thing remains. Pumping sets
canbe putup only if there are wells and
there is some agricultural activity. 1 shall
write to the Agricultural Ministry, But
1 would also request the hon, Mem-
bers from those States to pursue with the
State authorities, They must say that there
are s0 many wells in that area which neea to
be clectrified.

SHRI JYOTIRMOY BOSU : You must
give electricity to those areas which have got
sub-soil water,

DR. K. L. RAO : If you want me to help,
there should be some schemes from the States,
They should eay that there are s6 many wells,
If there are thousand wells they must say
that they would irrigate about 10,000 acres
if electrification is provided and we shall try
to do ‘that.

But to ask me to do those things, will mean

a lot of delay. So, anyway, what 1 want to

submit is that I have been thinking of this

problem over since nolice was givin 16

(e, xtohow Toan heipina positive way.
Snfeeruption),
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MR. CHAIRMAN : No questions now,
There is no time.

DR. K. L. RAO : One aid will be, to
establish the co-operatives; the other is to
request the RWC. That, I have already done,
That is to give extra assistance, Thirdly, 1
shall request the Ministry of Agriculture to
find out for me the arcas where, if we give
electricity, they will dig up the wells. Four-
thly—aod this is the most important thing—I
am'going to set up one separate cell in the
Central water and power Commission for
looking after these three States and accele-
rate the progress of rural electrification,

SHRI JYOYIRMOY BOSU rose—

MR, CHAIRMAN : He has got no time.
It is finished.

DR. K.L. RAO : There is one other aspect,
which I would subn it, and that is, one diffi-
culty is there especially in respect of North Bi-
har and North Bengal; there is no power there,
It is not only the transmission lines as 1n other
cases, but power. In Orissa, there is power;
there are no transmission lines. Butin North
Bihar and North Bengal, there is the question
of power generation . There is very little
power generation there. Therefore, what we
are trying to do is this. In North Bihar, power
is utterly small. There are only 18 mw of
power, effective power, whereas the require-
ment is at least twice at the moment. ¥ think
there is a lot of damand; the demand is much
more than that. What we have been trying to
do as a short term measure is, we are trying
to bring in four units of 1,1/2 mw each from
other arcas &nd try to set up the units. That
is a small thing; and then we are trying to
connect Barauni with Dalkold. The line is
ready except for the crossing of Mahananda.
1 think in the courss of the text two monthas,
we shall be able to do that, Itis only a low
voltage 33 kv line . More than that, we have
sanctioned 132 kv line from Barauni to Sitigwil,
and also from Alipur Duar to Bongaigon in
Assain. These linew have been sanctioned. The
questiont is one of implementation, There,
the hon, Members must go on trying to pers-
upde them, They lave been sanctioned.

AN HON. MEMBER. : What about
North Bihas 7
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DR.K.L. RAO : I am coming to it.
More than this, we are trying to a get trans-
mission lines and power from other places.
But apart from this, I have also been fecling
strongly that there should be a good power
station there. Therefore, I have been asking
the enginicers for the last two years for sugg-
esting some projects and some proposals.
Only three days back, 1 got this propoal :
one from North Bihar and the other from
North Bengal. It was just three or four days
back. I am trying to get those projects sancti-
oned. 1t is only then that we can have some
power there. Otherwise, you cannot also
extend rural electrification very much in
those needy areas.

In regard to North Bihar, the problem is
the same, There is very little power there,
especially when there is a huge population,
and when there are first-class under-ground
water resources. But there is no power, We
are trying to set up a thermal station; in
fact it is already provided for in the Fourth
Plan. 1t is not as if is a new one, But the
difficulty has been, where to locate it; in
Muzaffarpur or Samastipur.

SHRI N. K. SINHA : Muzaffarpur,

DR. K. L. RAO : Muzaffarpur seems
to be better because it should be as distant
as possible from Barauni.

But unfortunately, there is no broad gauge
line; the broad gauge stops at Samastipur,
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I have been waiting for the railway people
to see whether they will extend the line or
indicate any other direction, because when
you rehandle the coal, the cost goes up. But
I told my officers to have it at Samastipur
?hough itis not a very satisfactory thing, because
itis nearer Barauni. It should be really further
off. I have waited nearly one year for that
process., But nothing has happened. So, I
will try to decide whether we shall go in for
Samastipur itself. So, we shall try to push up
that project.

As [ said, there will be one or two projects
near Katihar or the West Bengal-Bihar border,
Unless we generate power, the question of
rural electrification cannot receive an emph-
asis in these two areas. I have been men~
tioning that to my officers also, As I said, about
the transmission line, we will be able to do it
at a much faster rate.

1 again thank the hon. Members for raising
a discussion on this very important subject.
I only appeal to them to follow it up with
sustained interest and try to get as much
assistance as possible.

18.06 hrs.

The Lok Sabha then odjourned till Eleven
of the Clack on Monday, June 14,1971(Jyais-
tha 24,1893 (SAKA)



